b I TEM NO 12 COURT NO. 1 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
I.A 2/2014 in Gvil Appeal No(s) . 6649/ 2013
SARLA KUMARI Appel I ant (s)
VERSUS
BOARD OF REV. & ORS. Respondent ( s)

(for early hearing and office report)

Date : 01/04/2015 This application was called on for hearing
t oday.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR, JUSTI CE ARUN M SHRA

For Appellant(s) .S. R Singh, Sr.Adv.
. Ankur Yadav, Adv.
.U jwal Pandey, Adv.
. Avni sh Si ngh, Adv.

Nam ta Choudhary, Adv.

53353

For Respondent (s) . Rat nakar Dash, Sr. Adv.
Ardhendurmaul i Kumar Prasad, Adv.

.Bharti Tyagi, Adv.

533

UPON hearing the counsel the Court made the follow ng
ORDER

Application for early hearing is rejected.

(G V. Ranana) (Vi nod Kul vi)
Court Master Asstt. Registrar
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Digitally signed by
Ramana Venkata Ganti
Date: 2015. 04. 01
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